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MA 114/2005 (OA No. 122/2005)

~ Mr. Amit Mathur, Counsel for the applicant.

Applicant has moved this MA for withdrawal of the OA
No. 122/2005. Learned counsel for the applicant submits that in
view of subsequent development, his client does not want to press
this OA. Accordingly, the MA is allowed.

OA No. 122/2005 is also dismissed as not pressed.
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